o

STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

(CIVIL & CRIMINAL MAIN CASES) AT THE END OF AUGUST 2015 FORMAT-1
» L~ Opening Received Case Nature Total
ﬁ( Nature balance | otitution | Restored FrE:H.C. Total | transferto | o Disposal Total | Pendency
0. 01?802215 of M.P./SAT Institution| M.P.High Disposal Disposal as on
.08, Court 31.08.2015
" MAIN CIVIL CASES
1 |WP 1253 9 9 23 23 1239
2 [WA 257 35 35 72 72 220
3 [wpC 3111 211 17 228 1 170 171 3168
4 [wWPL 926 40 6 46 23 23 949
5 [wPS 8621 446 26 472 2 628 630 8463
6 |WPT 358 8 1 9 7 7 360
7 [WPCR 318 28 28 14 14 332
8 |WPPIL 61 7 1 8 9 9 60
9 [wp 227 1314 90 8 98 1 82 83 1329
10 JWPHC 12 2 2 7 7 7
A [TOTAL (1to 10) 16231 867 68 0 935 0 4] 1035 1039 16127
1 [FA 1976 32 4 36 24 24 1988
2 [FAM 269 21 3 24 8 8 285
3 |SA 4833 49 7 56 28 28 4861
4 [MA 444 7 3 10 11 11 443
5 [MAC 3966 137 9 146 55 55 4057
6 {CR 185 9 9 8 8 186
7 [MCC 309 93 93 1 103 104 298
8 |[MCCS 0 0 0 0
9 [COMP APPEAL 0 0 0 0
10 [COMP PET 68 1 1 0 69
11 EP 11 0 0 11
12 |TPC 18 8 8 3 3 23
13 |{CONT 343 61 3 64 25 25 382
14 |CONTS 2 0 0 2
15 [ITR 5 0 0 5
16 [ITA 4 0 0 4
17 |CER 2 0 0 2
18 {STR 0 0 0 0
19 [WTA 0 0 0 0
20 |ARBA 102 6 1 7 4 4 105
21 {TAXC 75 14 14 9 9 80
22 |REVP 132 11 11 24 24 119
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 12746 449 30 0 479 0 1 302 303 12922
TOTAL (A+B) 28977 1316 98 0 1414 0 5| 1337 1342 29049
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |CRA 11026 165 165 1 69 70 11121
3 {CRR 3396 99 2 101 68 68 3429
4 [MCRC ufs 378 CrPC 0 0 0 0
5 IMCRC u/s 482 CrPC 11 0 0 11
6 |MCRC u/s 439 CrPC 581 622 622 835 835 368
7 IMCRCA u/s 438 CrPC 138 141 141 155 155 124
8 [CONTR 5 0 0 5
9 |CRMP u/s 439 (2) 12 2 2 4 4 10
10 |CRMP ufs 372 15 0 0 15
11|CRMP u/s 378 406 26 26 48 48 384
12 |CRMP u/s 482 833 80 1 81 67 67 847
13|TPCR 45 1]. 1 3 3 43
14 |ACQA 1104 28 28 7 7 1125
C |[TOTAL=(1to 14) 17575 1164 3 1167 1 1256 1257 17485
GRAND TOTAL(A+B+C) OF
AN Wi Ol 8 ommaL | 46552 | 2480 101 2581 1 2593 2599 46534
(Ramashankar Prasad)

Registrar (Judicial)




